
1 

1-4 

(,% 4F 	 CENTMJJ ADMINI3TRATWE TRIBUIAL 
ERNAKU LdM BENCH 

I. • • 

O.A. 361/93 

Thursday, tIe twentieth day of January, 1994 

MR • N • DHRNADAN NEMB. (JJD IC IAL) 

MR • S • KAS IPANDIAN E M (ADMIN TRAT WE) 

R. Geetha d/. Ranan Nair 
Choondani H.use,Vattappari.mbu P.O. 
Kurumassery (via) ,.Alwaye Postal Divislin 

By Advocate P.S. Biju 

vs. 

Senior Supdt. of Pest Offices 
Alwaye postaL Diien,A1wi.ye 

The Empl,ymetoffer; 
£Lwaye Employm&t Exchange, Alwaye 

By C. Kechunni Nair, SCG$C 

ORDER 

Applicant 

Resp.n ents 

N. DHRiN 	- 

Appiicant who is vaiking as provisional EDBPM, 

Vattapparambu ?ost Office filed this application mainly for 

a direction to consider her along with ethers in the 

reular seJ-ectiente the post. 

2. 	At the time when the cISe was admitted, we 

passed an interim order dated 26.2.93 dIcting the .  

respondents to corider the applicant prev ionally in the 

regular selection subtte the outcome of the ori. nal 

application. 

3..... 	Today, when the case was taken up for final 

hearing, leiarned counsel ferapplicant submitted that 

even though applicant was also considered in the regulir 

selection, some other cdate was selected for 

appeintment.and te application cn be closed, reserving 

the right of the applicant to challenge the appeintrnt 

of the $icted candidate. 



4, 	we rec&d the aforesaid subLnissio n and close 

the application ze serving the right of t applicant to 

challenge the appointment of the regularly selected 

candidate if she is so advised. 	 .. . 

50 	 There shil be no order as to cts. 

(S. KA3IPANDIN) 
	

(N. DMARMN) 
MEMBER .(ADMINzsTRTivE) 

	
MB (JUDE IAL) 
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